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4365. SHRI BAPUSAHEB PARULE-
KAR : Will the Minister of SHIPPING 
AND TRANSPORT be pleased to .tate : 

(II) the year in which the .hipi . of 
Moghul linea operating on Konkan Ime 
were built and first commissioned 

(b) what was the speed of the ships 
when they were first commwioned a.Dd 
what i. the present speed of the ships 
operated by Moghul lines on Konkan 
line; 

(c) what was he consumption of these 
.hips at the time whe~ they were ~rst 
commissioned and what 1S the cOIUumphon 
at present ; and 

(d) what was the ~rice of these. ships 
when ships were bwlt and what IS the 
prescnt price considering the depreciation? 

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM) : (a) Two vessels named 
MV Konkan Sewak and M. V. Konkan 
Shakti are being operated by Moghul 
Lines in Konkan Service. MV Konkan 
Sewak was built in 1964 and commissioned 
in 1965 and MV Konkan Shakti was built 
and cO[l\~sioned in 1965. 

(b) No record. of ,.crvice ,p~ed at 
time of first commlsslOOlng IS avallablt-. 
as these vessels were purchas.d and 
commissioned by Messrs. Chowgule 
Steamships Limited. Pr~,entservke 'peed 
i. about 13' 5 Knat~. 

(c) For the reason stated against para 
(b) above, no record of cons,:,~pll?n ot 
fuel at the time af first romm'SI,omng of 
these vessel5 is available. Present consum~ 
potion i. abollt '.5 tons diesel Oil per day 
per ship. 

(d) For lhe reason staled a,a!nst p~l 
(b) above, on record .ot the. price. l1aid 
originally for theae veasels ,s avaiJable. 
At the time of tranlter of both these veasels 
to Moghul lines, their price was deter-
mined at RI. 84,76,800/-. The depre-
ciated bQok vollle on 3 lit March, 1978 was 
Rs. 5'1,3 ',40 7!-· 

Import of B. M. T. Watc ••• 
4~66. SHRIAMARSINHV.RATHAWA: 

. WUl tbe MInimr of INDUSTRY be 
pleased to siate : 

. (a) whether HMT wattchCl are being 
impotted ; 

~b) if 10. the qUDtity of watches 
imponed during. the year 1977-78 and 
t 978-79 make-wue; 

(c) the name. of the countriea from 
whom imported; 

(d) the purchase price of each make; 

(e) the selling price of that imported 
watch; and 

(f) the profit earned by HMT on these 
watches during the said period ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI-
MATI ABHA MAlTI) : (a) and (b). 
Facility to import usembled watchal was 
given to HM r in '977-78. This facility 
was provided, in addition to imports of 
components, to augment the indigenous 
manufacturing capacities of HMT in 
order to increase the availability of HMT 
watches and to bridge the gap between 
supply aud demand. HMTplued 
orders for import of!( ,00, 123 watches 
during '977-78, out of which 3,88,# 
hand wound watches and 34,95° automa-
tic day and date watches were received in 
1977-78 and 5.114,670 hand wound watches 
and 91,537 automatic day and date 
watches in '978-79' 

(c) The watches were imported from 
HM f's collaborator in Japan ; 

(d) The landed eo.t of the imporled 
hand wound watches was in the range 
of Ro. 162 to Ro. ,88 and of the automatic 
day and date watches in the range of 
Rs. 288 to Rs. 357. 

(e) With the addition ofimport duty.~d 
to eover the cost "fstraps, bolOCl, adulI_ 
trative, marketinlJ and oYerhead ~~. 
the ex-factory selI:in1l price of the imported 
watches ia in !be _,., of RI. 198 to 
Rs. 2" for hand wound watcbes and lb. 
320 to Rs. 380 for automatic day and date 
watches. 

(f) It i. Dot possible to sprcifically 
apportio!! the profit earned by HMT 011 
imported watches since the overh_ 
expenditure relatillg to est&blillllllCDt, 
marketing etc. i. distributed over the entire 
range of HMT', activities relatiDg to 
manufactuN and sale of watches. 

Oae Time RacIIo Uc ..... Fee 

4367. SHRI D. AMAT : 
SHaI V~Y KUM~ N. 

PATIt: .. 
Will the Minhter of INFOltMATION 

AND BROADCASTING be p~ to 
atate : 

(a) . wloetber it is a raet that a propoul 
it under amaidcration with GoveqltDCDt to 
have 'One t'me radio lieeme fee'; and 
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(b) if 10, che d.taila of the Pnlpoaal ? 

THE MISISTER OF INFORMA-
TION AND BROADCASTING (SHRI 
L. K. ADVANIJ : (al and (b). The 
Workiol Group on autonomy for All 
India Radio and Doordanhan have 
recommended a one-time license fee for 
lingle band seU collected at the point of 
laIc. This recommendation is under 
eXlmination. 

Settiall up of Cii .. Iter GriDcUa, PI ... t. 

4368. SHRI D. AMAT: 

SHRI YUVRAj : 

Will the Minister of INDUSTRY 
be pleased to state : 

(a) whether Central Government have 
decided to import clinker 8$ an alternative 
to mect the shortage of cement j 

(h) whether Cement Corporation of 
India propc.ses to convert three clinker 
Units into Cement ; and 

(e) if so, what would be the estimated 
COJt and capacity of each unit and their 
location? 

THE MINISTER or STATE IN THE 
MINISTRY OF INDUSTRY (SHRI-
M'\TI ABHA MAm) : (a) Yes, Sir. 

(b) .and (e). Cement Corporadoa of 
India IS examining the feasibility of setting 
up three clinker gri'lding planu at Goa, 
IlJlnh~y and Haldu.. The details re-
KJ.rLiing capacity, project costs ctc.hav~ Dot 
yet been finalised. 

\ 6tt'ce ... _ Dep1Itadoa to CRP 

436q. SHRI A. ASOKARaJ: WUI 
the Minister of HOME AFFAIRS be 
pleated 10 atate : 

, (.) whether it i. a r.a~t chat the Govern-
. ! =t hao fixed a pociQd of five yean for 
, IA~/IPS oflic"" to remaiD away from 
. their .parent cadres on deputauon to 
~a~~I~hons other than their parent 

i (b) if so, is the~ allY; Il'S Ofticer who 

~" ... cam~ on deputation to the CRPII in. 1967 
and IS ~onunuously away from hit narM>t cadre till date b . ....-;_. 

,·n CRPP ao D.i~~!I=~. ~':'dtlOIlI 
I (e) if"?, whether Government intel\d I (~~tr?ate such officers to their parent 

THE MlNIST~ OF STATE IN THE 
MINISTRY OF HOME AFFAI&S 
(SHRI DHANIK LAL MANDALI : 
(al lAS/IPS officers may hold polU OR 
deputation UDd~ the Central Govern-
...... t IX under lOme other State l iovem-
ment for a Ipecified period whM;h ;., rec-
koned exclusively for the deputation under 
a particular Government. 

(b) and (c). Yes, one IPS officer who 
came on deputatioa with the CRPf in 
1967 is away from his parent cadre till 
date. He w .... brought on deputation in 
1967 .... a Commandant and was subse-
quently appointed .... a DIG. A(ter 
completing 5 years with the Force, he 
went on deputation under another State 
Government from where he returned to 
CRPF about 1 years back and is current! y 
servini as an GP in that Force. Oflicers 
will normally be repatriated to their parent 
cadres after end of the period of deputa-
tion. 

Setda •• p of ~11a IMel fl8omm ..... 
reludlDI probl ... of Wt ~ 

4370. SHRI K. LAKKAPPA: Will 
the Minister of INDUSTRY be pleued 
Lo state : 

(a) whether Government have consti-
tuted a High Level Committee to solve the 
problems of sal t indliltry in the countJ"y ; 

(b) ifso, the personnel of the Conuniltec: 
an:! their term, of reference j and 

(c) the approximate date by which the 
Committee will submit the Report to 
Government? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRIM,\TI ABHA MAITI) : (a) Yes 
Sir. 

(b) A copy of the Gmemmeat Resolu-
tion giving the compoeitioD .. d _ of 
reference of the Committee il-l8id _ the 
Table of the House. [PlaCId in Li~'.'y 
S .. No. LT-3113/7B) . 

(e) Within .Ut mOllw • 

Water !lappl)' Scloeme r... ....... 
Area of &C-L. 

4371. SHRY ROBIN SEN: Will the 
Minister of ENERGY be pleased to _ I 

(a) whether it is • fa.ct that in Keadra 
area of Easbern CoAl Fields Limitai a 
achelllC lOr water supply .... been ~liied 
by CivU Engineerin, ~_t 
recent!y; 




